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m inistry o f  p e tro lu m  and natu 
ral g a s and THE MiNISTEROF STATE 
M THEMMiSTERYOFOEFENCE(SHRI S. 
KRiSHAN KUMAR): (a) No. Sir.

(b) and (c). Do not aria*.

Export of CoffM

712& SH R ISA  SmOAL: WWthe Min- 
istwofCQMMSiqE bapiaasMltostala:

(a) tiM principal countries to which oof* 
fM was exportad during th« last two years;

(b) ttw atnouirt of foraign axehan^a 
aamad tharafram. yaar-wisa; and

(c) tha stape Govammant ̂ loposa to 
taka to axploia naw martcals iiTtna world to 
boost coffaa axport?

THE DEPUTY MINISTER IN THE 
MINiSTRY OF COMMERCE (SHRI SAl- 
MAN KHURSHID): (a) Tha principal coun- 
trias to which cofiaa was axportad during tha 
last tow fiscal yaars wara U.S.S.R. Yugo- 
sbvia, Italy. Wast Gannany USA. East 
Germany. Czechoslovalda, f>oland, Switzer
land and Romania.

(b) The amount of foreign exchange 
earned in 1989-90and 1990-91 in respect of 
coffee exports tothe above mentioned coun
tries were Rs. 31559. 28 lakhs and f^. 
24753.51 lakhs respectively.

(c) BesUes readjustment of exchange 
rate, the Government has recently intro
duced the EXIM S c r ^  These are expected 
toact as an incentive for tha coffee exporters 
to put in greater eliorts in maximising exports 
and diversiying axport maikels

Pfojecta From Karnataka PeiKlIng for

7129. SHRI S. B. SIDNAL: Will the 
Minister of SURFACE TRANSPORT be 
piMsedio state:

(a) the prpjects and schemes proposed 
by the Government of kamataka pending for 
clearance with the Union Government; and

(b) tha action taken in each ease so far?'

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFAE TRANSPORT 
(SHRI JAGOISH TYTLER): (a) and (b). 
FMerences about Various road and tmdga 
schemes from Kamataka pending with the 
Government are mentioned below atongwith 
their posHkm:

0) 11 schemes for conversion of State 
Roads into nsdtonal Highways and 20 
schemes to be taken up under the Economic 
and Inter-State Importance Programme. 
These proposals can be consklered only 
after the fbtalisatkMi of the 80i f*laa

Cii) 166 schemes proposed to be fi
nanced against the augmented Central Road 
Fund. These wouM be processed after ac
tual augmentation of the Cerrtral Road fund, 
which has not yet taken place.

(Hi) 13 estimates for works on National 
Highways. Sut>jecl to availabifty of futNls 
and provision in the plan, these wil be taken 
up after approval of the current year’s Budget

Loans to Farmers by Public sector 
Banks in Kamataka

7130. SHRI S.B. SIDNAL: Wil the Mm- 
ister of FINANCE be pteased to state:

(a) the number of branches of Pubic 
Sector Banks in Kamataka. district wise and 
bank-wise;

(b) the total deposits In these banks, 
district-wise and bartk-wise as on AprS 1. 
1990 and April 1.1991;

(c) the total amount of loans sanctRMwd 
by these banks in Kamataka. (fistrict-wisa.




